GOVERMNENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

LOK SABHA
UNSTARRED QUESTION NO. 819
ANSWERED ON 28™ APRIL, 2016

TOLL OPERATE TRANSFER

819. SHRIMATI K. MARAGATHAM:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS
s IiagsT 31T A=A 75

be pleased to state:

(a) whether the Government has prepared a list of 75 completed projects that can be sold to
private players for about 15 years under new model named Toll Operate Transfer;

(b) if so, the details thereof;

(c) whether the Government expects to generate at least Rs. 40,000 to Rs. 50,000 crore upfront
revenue from selling of these projects; and

(d) if so, the details thereof including the present annual revenue generation of these projects?
ANSWER

THE MINISTER OF STATE IN THE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

(SHRI PON. RADHAKRISHNAN)

(@) to (d) A proposal for monetisation of completed public funded national highway (NH)
projects through Toll-Operate-Transfer (TOT) mode based on the expected collection of user fee
receivables, through private sector efficiency & expertise is under active consideration in the
Ministry. Proceeds from such monetisation of completed NH projects which shall accrue to the
government/authority are to be utilised for construction and operation and maintenance of
national highways throughout the country. The user fees shall be collected post auction by the
selected concessionaire as per existing provisions of the National Highways Fee (Determination
of Rates and Collection) Rules, 2008 and amendments thereof for a pre-determined concession
period. NH Projects to be bid out under this mode will be finalised once the proposal is approved
by the Government.
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